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Rehabilitation of Persons Displaced as
a Result of Setting up of HE.C,
Ranchi

1968. SHRI R. L. P. VERMA: will
the Mifiister of INDUSTRY be pleased
to state:

(a) the number of persons who were
displaced as a result of setting up of
Heavy Engineering Corporation
(Ranchi);

(b) steps taken by Government for
their rehabilitation and the number of
families which have not been rehabili-
tated so far; and

(¢) whether Government have given
preference in providing means -of liveli-
hood to the displaceq families of Haria
(H.E.C.); if not, the reasoms therefor?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a). A
total number of 3,000 families were
displaced as a result of acquisition of
land for setting up the Heavy Engine-
ering Corporation at Ranchi.

(b) The Government and the HEC
have taken a number of steps for
rehabilitation of the displaced families,
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In conformity with the assurance given
to the displaced persons that one mem
ber from each of the displaced familieg
will be given employment in HEC, s0
far employment has been given o
members of 2,582 families.

Employment to members of the re-
maining families coudd not be given
earlier as some of them were not trace-
able at the time of initial offers while
others were not able to furnish docu-
mentary preof of displacement. mem-
bers of 98 families were not interesteq
in employment to HEC, HEC have re-
cently received requests from 193 per-
sons from out of these families for
employment. Steps are being taken to
offer them employment in HEC on the
basis of fheir suitability.

Besides offering employment HEC
gives first preference to the displaced
persons in allotment of shops and lease
of land for construction of shops in the
HBEC township.

(c) HEC has al aleng given pre-
ference to the members of the displac-
ed families in providing them a means
of livelihood.
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